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Rs. 17,000 per annum. A st.atement 
1ivln1 complete information for all 
circles will be furnished to tile hon. 
Member in due course. 

(c) Recurrin1 expenses for telegraph 
offices vary accordln1 to the �um­
stances of each case. Takin1 the aver­
age for the last three or four yean the 
average approximate recurring expen. 
diture for each office comes to RI. 1,200 
per annum. 

Shri B. ll. Du: May I know, Sir, 
the extent of losa the Government ls 
prepared to bear in opening a new te­
legraph office? 

Shrl RaJ BaJJadar: RI. 500 since 
November 1951. 

Shrt B. K. Du: ls that the maximum 
amount which the Government is pre­
pared to bear? 

Shri RaJ Bahadar: We open a new 
tele1raph office if the loss does not 
exceed Rs. 500 and if there ie no te­
legraph office within a radius of 5 miles 
and if the pQpulation of the unti or 
village or a group of villages exceeds 
5000. 

Shrl B. K. Das: May I know the 
number of telegraph offices opened In 
the current year? 

Shrl RaJ Bahadur: Fourty-tour. 
Shri B. K, Du: Statewlse? 

Shrl RaJ Bahadar: I will place a 
statement on the Table of the House. 

Sbri B. K. Daa: May I know whether 
any contribution is demanded in open­
inll a new telegraph office? 

Shri Ra.I Bahadar: In caae the loss 
exceeds tne presrribed limit we require 
a guarantee. 

Shrt A. M. Tbomu: ' I think for 
every 2000 people there will be a post 
nfflce. ls there any such Glllne for 
the establishment of a telegraph ot!lre? 

Shri RaJ Babadar: l have already 
aald that If the population of a town 
or a unit or a village is 5000 and more. 
we try to open a telegraph office. 

8hrl S. N, Das: May I know whether 
future programme for the next year 
haa been prepared and if so, what la -
the number of telegraph oftke, that 
are going to be started in 19531 

Shrl Ra.I Babadar: I cannot give tbe 
exact number but, of course we have 
1ot a programme which alwaya de­
pends on financial position. 

8llri V. P. Nayar: May I know whe­
ther it ls a fact that there bas been 

insistent public demand for opening a 
telecraph office in Kadakkavoor and 
Vakkom and may I abo know whe­
ther a telecraph office will be cl)o!ued 
In those plaoes in 1952? 

Sbri RaJ Bahadur: It ls not possible 
for me to tell exactly. There 11re thou• 
aands of towns, we have got to deal 
with. 
. .  Mr. Deputy-Speaker: In all these 
cases I wou Id like that the doubta must 
be abridfed, as 1ar as possible. Hon. 
Members who have come as represen­
tatives need not seek only the floor of 
tbi.s House even for such minute de­
tail.i. They can always write to the 
Minister and If no redreas ls avallilble, 
Minister will come read:, with the rep,, 
lY. I agree that each lndlvlduRl hon. 
Member Is interested in his constitu­
ency and even if he refers to a siugle 
telegraph offtce, it is for that constitu­
ency but the hon. Minister cannot re­
member all the 2000 telecraph oftir.es. 

Shrl Chattopadbya7a: What b to be 
done in the event of replies not comln1 
to the letters addressed? 

Mr. Deputy-Speaker: The hon. 
Member can certainly say "Wh11t IA the 
reply to such and such a letter? How 

la It aucli a question bas not been ans­
wered? 

'4T ,ft O q1' 0 TIW'lfflf ; � 'l1A1k 

'In° � ( m '"1. t � fimn' I 

�ins"' � �� 
� I  

Sbrt RaJ Babaclar: I would be grate­
ful to the hon. Member if he can point 
out a sln1lae instance where letters ad­
dressed to me or to my MJnlstry have 
not been replied to. 

N&W RAILWAY LINES 
098'. Shri BeU Ram Du: (a) Will 

the Min!1ter of BailW&J'8 be pleaaed to 
, state how many new railway lines are 

going to be constructed during the next 
five yeanT 

(b) Will there be an:r new railway 
line construr.led In the State of Assam? 

(c) ls there any proposal to construct 
a new railway line from Pandu to Garo 
Hills durln1 this period? 

The Depat:r Mlalster of lbilw:i:rs 
ud Traupori (Shri Ala,tHu): (I) to 
(c). Final declalons have not )'el been 
taken In regard to the new Jines to be 
constructed during the next five yean. 



1170 Oral Amwer, 6 DECEMBER 1952 Oral A niwer, 1171 � 
Sbrl Bell Ram Du: Has any :survey 

been made in the State ot Aaa;tm to 
open out a new Railway Line at all? 

Sbrl AlaCMU: It Is too early to 
say. 

Sbrl Bell Ram Du: Considering the 
strategic position of the State, wlll it 
be possible tor the Government of 
India to open out a new Railway Line 
from Pandu to Garo Hills? 

Shri Ala,esan: It refers to a parti­
cular line. How far it will be erono­
mical and what priority it will get ll 
Id too early to say. 

Sbrl C. R. Narulmlwa: Will the 
procramme tor conatruc'tion of new 
lines Involve the aacriftce ot the re,to­
ratlon programme of dismantled line�? 

Sbri Alalff&II: Restoration of dil,­
mantled lines is very much In our 
minds. 

Slut Bell Ram Du: In vi- ot the 
fact that the Government of India has 
a11reed to supply coal to Pakistan and 
the fact that there are millions of tons 
ot coal available in Garo Hills, will it 
not be a ,paying propositlon to open a 
new Railway Line from Pandu to Garo 
Hills to extract coals from Garo HilLI? 

Mr. Deputy-Speaker: These are by 
way of suuestions. 

Shrl Velayudhan: May I know whe­
ther the new line which Is belns con­
structed in the Travancore-Cochin 
State will be a metre gaun or a bro11d 
1au1e? If It ls not a broad gau11e, wh11t 
was the special reason for makiD11 It a 
metre 1auge? 

Shrt Alaaean: I think It has not yet 
been decided whether It should be 
broad gauge or metre gauge, 

!!lrlmaU Renu Chalr.ravartty: May I 
1<now If there Is any priority tor elec­
trlfyin1 suburban lines In the construc­
tion of new lines? 

Shri Alapaan: I cannot give the 
stage of priority tor that. We are • 
very much Interested In electrlfyiD11 the 
Calc11tta suburban section. 

Shrl B. S. Murthy: May I know whe­
ther Government have come to any 
decision as recards the gauge to be 
used In future construction of Rail­
ways: whether It Is to be metre tauge 
or broad gauge or narrow gauge! 

Shrl Alapsan: No categorical reply 
r1111 be given to this question. It all rle­
pends upon the circumstances. the 
area in whlrh the line is ronstrurted 
and so on. 

Shrl M. S. Garupadaawamy: May I 
know whether, In certain areas where 
famine condition• are prevailing. with 
a view to provide reUet work and em­
ployment to these people, Government 
have drawn out any prosramme of new 
line construction in Madras. Mysore 
and Rayalaseema? 

Shrl AlalflAJl: The Quilon-Emaku­
lam line Is a major instance In l)Oint. 

A.'IICLO·INl)IAN RAILWAY ScHOOL 
TEACKERS (PAY Sc&LES) 

•981. Sbrl Franlr. Anthony : Will the 
Minister of Railways be pleased to 
state : 

(a) whether It ls a f.act that the 
Railway Board had Issued Instructions 
on the �th February, 1952 to all the 
Railways tor the implementation . of 
prescribed scales of pay for teachers In 
Anglo-Indian railway schools ; 

(b) it so, whether It is a fact tliat 
this directive has not yet been imple­
mented on the SouUlem Rallwa;y ; 

(c) if the answer to part (b) above 
be In the affirmative, what action 
Government propose to take In the 
matter ; and 

(d) whether tjle teachers will 1et 
arrears of pay In respect of enhanced 
scales and, if so, from what date? 

The Deputy Minister of aatlways 
and Traupori ( Sllrt Ala,resan) : ( a) 
Yes. 

(b) and (c). On the Southern Rail­
way the Implementation of the 'Pre•· 
crtbed scales tor Analo-Indian Schoola 
bas been completed In respect of all 
Primary Schools. In respect of Mid­
dle Schools, however. the Implementa ­
tion Is still ·in prosresa. Some un­
avolda ble delay was involved due to 
reorganisation ,and redistribution of 
charges of the teachlnl atatr commen· 
surate with the new pay acales and to 
reconcile certain anomalies arlalnc out 
of the Implementation of the new P.•Y 
scales. The Railway Adm1nlatration 
are doing their best to expedite mat­
ters and no special enquiry to this mat­
ter Is called for. 

Id) Yes. The staff concerned are eli­
gible tor arrears or pay from 1st Janu­
ary 1947 or 16th AlliUat 1947 accord­
Ing to their option, excei,t In the cue 
of such staff whose pay acalea had al• 
ready been revised once before after 
1st Janua,ry 1947. In the latter case 
arrears, It any, will be paid from 5th 
February 1952 the date of lssue of re­
vl�ed pay scalea. 

Rhrl Frank Anthony: May I know 
when the revised scales were Imple­
mented In respect of primary schools? 




